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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
CORRIGENDUM
New Delhi, the 13th February, 2025
S.0. 762(E).—With reference to the letter dated 27.01.2025 of District Magistrate (Sagar),The exercise of
powers conferred by clause (a) of section 3 of the National Highways Act, 1956 (48 of 1956), vide SO no 4063 dated
30.08.2022 (CG-DL-E-01092022-238507) for Competent Authority for Land Acquisition mentioned under serial no. 3

of column no. 2 shall be exercised by Sub Divisional Officer(Revenue) Jaisinagar in place of Sub Divisional
Officer(Revenue) Sagar.

[F. No. SAG/38010/10/Sagar Ring Road-I11/LASA/2025/3(a)]

ABHAY JAIN, Director
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